Filing No.

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 24-03-2026 To 24-03-2026~All rows are shown

Name of Petitioner

Name of Learned
Advocate

Compliance

By Date

List of Defect(s)

SI  Case
No. Type
1 (610)

2 CPAN

3 CRM(A)
4  CRM(A)
5 CRM(A)
6  CRM(M)
7  CRM(M)
8  CRM(M)
9  CRM(M)

1105/2026

411/2026

923/2026

925/2026

926/2026

760/2026

761/2026

763/2026

765/2026

BIMAN PAKHIRA
Mobile:9477031912
Email:ADV.TINA.LAW@GMAIL.COM

SWAPAN KUAMR DEY
Mobile:9830355169
Email:AKHTERSAMIM@GMAIL.COM

ABDUL MIAH
Mobile:7003578904
Email: KAUSHIKCHOUDHURY83@GMAIL.COM

SAGAR MANDAL
Mobile:9733236899
Email:SOVANDASGUPTAT12@GMAIL.COM

XXXXX
Mobile:9830053560
Email:AHAMEDS2015@GMAIL.COM

SURAJ PASWAN
Mobile:9933796805
Email:DEBARNABADHIKARY28@GMAIL.COM

SK ROHAN
Mobile: 7908603060
Email:SOMONBHANGAOFFICIAL@GMAIL.COM

PETITIONER
Mobile:8017278384
Email:YRITIKA0O26@GMAIL.COM

AVISHEK RAJBHAR @ ASISH
Mobile:8697379004
Email: TIRUPATIMUKHERJEE@GMAIL.COM

TINA BISWAS

SK SAMIM AKHTER

KAUSHIK CHOUDHURY

SOVAN DAS GUPTA

SALAUDDIN AHAMED

DEBARNAB ADHIKARY

SUMAN BHANJA

YRITIKA0O26@GMAIL.COM

TIRUPATI MUKHERJEE

16-04-2026

16-04-2026

16-04-2026

16-04-2026

16-04-2026

16-04-2026

16-04-2026

16-04-2026

16-04-2026

RESPONDENT NO. 1 DISTRICT WRONG.

SYNOPSIS, LIST OF DATE AND PHOTO
COPY OF ORDER SHEET NOT FOUND

1) ... ATTACH DEPONENT I.D NOT
ATTACHED WITH PETITION ( AND PAGE
MARKING BY COMMISSIONER )

1) ... COMPLAINANT IDENTITY DISCLOSED
AT PETITION AND ANNEXURES

1) ... CLARIFICATION NEEDED REGARDING
TRIAL COURT REJECTION DETAILS AT
PARAGRAPH ONE ( MOVER OR NOT /
PENDING OR REJECTED )

P.S. CASE DATE WRONG IN PRAYER PARA
AND PP. LETTER

INCOMPLETE DECLARATION IN 1ST PARA

1) SPL. POCSO CASE NO WRONGLY
MENTIONED IN 1ST AND 3RD PARA ... 2) AS
PER ORDER DATED 26/02/2026 OF LD
TRIAL COURT, PETITIONER IS UNCLE OF
V.G. SO NECESSARY STEPS NEED TO BE
TAKEN TO HIDE PETITIONER AND HIS
RELATIVES IDENTITIES

WRONG STATEMENT IN PRAYER PARA



Sl
No.

10

11

12

13

14

15

16

17

18

19

20

21

Case
Type
CRM(M)

CRM
(NDPS)

CRM
(NDPS)

CRM
(NDPS)
CRR
FMAT
FMAT
(IR)
MAT
MAT
WPA

WPA

WPA

Filing No.

766/2026

501/2026

559/2026

560/2026

1366/2026

113/2026

20/2026

558/2026

568/2026

7048/2026

7214/2026

7247/2026

Name of Petitioner

SEKH ASRAF @ SK RAHUL @ ASRAF
Mobile:9836446772
Email:KUNALGANGULY05@GMAIL.COM

MD. SAIFULLAH TARIQUE
Mobile:8420483872
Email:SANJIDASULTANA.ADVOCATE@GMAIL.COM

RABIUL SEKH
Mobile:7980641436
Email:ADVRAJADAS1436@GMAIL.COM

SUBODH KUMAR AND ANR.
Mobile:9064469199
Email:MANOJITDEBNATH.IN@GMAIL.COM

RAJU SING AND OTHERS
Mobile:9830168273
Email:DEVIPRIYAMITRA@GMAIL.COM

RAKESH KUMAR ROUT AND ANR
Mobile:9163393786
Emai:THAKURMANABENDRA7 @GMAIL.COM

PAPIA BOSE AND ANR.
Mobile:8145587618
Email:CHATTERJEEANNIE476@GMAIL.COM

RAMESH MONDAL
Mobile:9231636530
Email:ASISBHATTACHARYYA@GMAIL.COM

PINTU MONDAL
Mobile: 7980510989
Email:ADV.ABHILASH.CHATTERJEE@GMAIL.COM

SUNDAY MONDAL
Mobile:7797620747
Email: TULIKABAG27@GMAIL.COM

PRITIMOY SINGHA
Mobile:9434837062
Email:CHANDANDUTTA746@GMAIL.COM

TAPAS KUMAR DAS
Mobile:9674283688
Email:APU3894@GMAIL.COM

Name of Learned
Advocate

KUNAL GANGULY

SANJIDA SULTANA

RAJA DAS

MANOJIT DEBNATH

DEVI PRIYA MITRA

MANABENDRA THAKUR

ANINDITA CHATTERJEE

ASIS BHATTACHARYYA

ABHILASH CHATTERJEE

TULIKA BAG

CHANDAN DUTTA

APARUPA
BHATTACHARYA

Compliance

By Date
16-04-2026

16-04-2026

16-04-2026

16-04-2026

16-04-2026

16-04-2026

16-04-2026

16-04-2026

16-04-2026

16-04-2026

16-04-2026

16-04-2026

List of Defect(s)

ATTACH DELIVERY REPORT OF
EW342927765IN

ATTACH SELF ATTESTED COPY OF ID CARD
OF THE DEPONENT WITH THE PETITION --
OBJECTION NOT COMPLIED

P.S. NAME WRONGLY MENTIONED IN
PRAYER PARA

MENTION PIN CODE OF PETITIONER NO 1

PIN CODE OF THE RESPONDENT AND
PETITIONER IS MISSING AND CRPC IS
NEEDED IN THE CAUSE TITLE PORTION

ADVOCATE THROUGH NOT FOUND

WRONG CASE NO.

LIST OF PAPERS ISSUE

WRONG CASE NO.

PETITIONER'S NAME IN COURT FEE
CHALLAN AND PETITION DOES NOT MATH
WITH EACH OTHER

COMMISSIONER STAMP IS MISSING IN THE
AFFIDAVIT

CHIEF JUSTICE ADDRESSING MISSING IN
PETITION



SI Case Filing No. Name of Petitioner Name of Learned Compliance List of Defect(s)

No. Type Advocate By Date

22  WPA 7314/2026 RAJENDRANATH ADHIKARI KAUSHIK CHOUDHURY 16-04-2026 THERE IS A DISCREPANCY IN PETITIONER'S
Mobile:9748009754 NAME AS STATED IN THE AFFIDAVIT.
Email: KAUSHIKCHOUDHURY @GMAIL.COM

23 WPA 7317/2026 RAJU MAITY PARNASHREE SAMANTA  16-04-2026 COMMISSIONER SIGNATURE IS MISSING IN
Mobile:7363051052 THE AFFIDAVIT.
Email:PARNASHREESAMANTA1998 @GMAIL.COM

24  WPA 7319/2026 VARUN BEVERAGES LIMITED NILADRI 16-04-2026 ACT IS MISSING IN FORM A.
Mobile:9830333353 BHATTACHARJEE
Email:NILADRIBHATTACHARJEE@GMAIL.COM

25 WPLRT 67/2026 MANOWARA BIBI SHAHJAMAL HAZRA 16-04-2026 ORDER RELATED PROBLEM

Mobile:9874348722
Email:SAHAJAMAL3@GMAIL.COM

26 WPST 72/2026 GOPI KANTA DHARA SARBANANDA SANYAL 16-04-2026 LIST OF DATES IS MISSING
Mobile:7001061607
Email:SARBANANDA.SANYAL@GMAIL.COM

Printed On 25-03-2026



